DECLARATION OF ASSETS & LIABILITIES BY :-RAVI JYOTI KUMAR
MEMBER OF BIHAR VIDHAN SABHA :- RAIGIR -173 [NALANDA)

| RAVI IYOTI KUMAR, SON OF - SREE BHIM SINGH, age --48, Vill :- DEEPNAGAR, Dist - NALANDA | Bihar) give
hereinbelow the details of the assets {immavable, Movable, bank balance, etc) of my self & my wife.
inherited ancestral agricultural, non & agricultural land, residenitial building at - DBG/NLD/PAT.

are also given below.

A Details of Immovable assets as on - 30-07-2017

5.No. DESCRIPTION SELF | wiFe Depentet
MNAMDINI KASHYP
L ) [DAUTHER)
0] cash 23000/- 15000/
Tl | Depastit in Banks, Financial )
institutions & Non-banking Financial
Com paiies_
5Bl Vidhan sabha,—-—-—-—------ 26000/ - S500000/- | 200000,
581 Vidhan sabha, Patna | [Tty | [T
BB Gramin Bamk, - |
State Bank OF India - NALANDA 120000/-
Bank of india 1000000/
Bonds debentures & Shares in
Companies, Mutual Fund 1. ICICI Direct.com. Qty. Rate
1. Dish Tv India 150 62.090
2. Ipat India 100 22.30
4. Magarjun Telijan | 20 2690
4. Tata Televetion 200 15.40
| 2.ANADRATHLCOM Oty | Rate |
1.Magarjun Fatilaijar | 500 | 29.90
2. Birla EIR S0 | 14.50
3. RMRL 100
4. Relenece Power 25 114.90 ¥
4. IFCI 100 50.15
6. 5BTL 500
T WWIL 100 B.55
B.T.V-18 100 TB.20
4. Spile Jat 100 45.40
10. Unifi Intertenm 2500

3. UTI SIP-5000/M
4, LIC M/ F-50000/-
5, Relince M/F-15000

B. TATA M/F-15000




[ it} | Other Financial Instrument, LADD9&5707, 67EE048695 et gan
Mss, Postal Savings, [SB1)
LIC ets. KVS
K\WP
S8l Life _ 30000/-
1. PLI-BH/323443-C5
| LiC 2. ICICI-11036660, 25000 P/A
3. LIC JEEVAN SARAL-125610341,
12010 P/A
! Lic Bajaj alor#ae
(] Moter Vehicles 1. BR-21M
| 6002
| 2. BR-1PE
6002 "
) Jewellery 1, 150 Gram Gold 180 Gram Gold | 300 Gram Gold
{Details of Welght & Value) 2. Diamond Ring 680 Gram Silver | 1 Kg Silver
s . 50 Gram Diamaond
[wi) Rewvolver 1. UNINO.-051840027 208762016
2. UNI MO .-051440006313332015
Rifle d )
v} Other Assets, such as values of 1, VIDED CAMERA, WATCH
claims/intarest 2, STHLL CAMERA
3. TV
| 4. WATCH ..
PATNA
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4ils of immovable assets as on :- 30.07.2017

.No. | DESCRIPTION SELF WIFE | DEPENTENT
TE Agriculturral Land 1. Khatta No-399, h
Location (5) khesra No.-864
Extent (Total !hieuuremenﬂ Darbhanga,
Current matket Value (4 w4 o)
] 000000/ -
2, khatta No.-578,
khesra No.-5732
Nalanda
R L
1000000,~
3. Khatta Mo.-301,
Khesra No.-2536
Malanda
(3-125 #m)
200000/-
(i) Non-Agricultural Land - NILL e
Location (s)
Survery (Khata) number (5] Extent [Total measurema
Current market value
[} Bulldngs (Commercial & Residential) INILL
Location : Residential (a)&(b)
Survey (Khata) Mumber (s)
Extent [Total measurement)
current market value
{iv) | House/Apartments ets. Khatta NO.-1129,
Location 1. Adampur, Danapur Khesra No.-2153
Survey number (s Patna (o ) wT
Extent (Total measurement) khatta Ne.-03,
Current market value Tauzi No.-5062 !
2. 120159.tt
3. 24,26,020/- |
{w) Others
PATMA

Sign. RAVIIY
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give hereinbelow the details of my liabilities/overdues to Poblic finanacial institution and govermment dues: as
on dated :-30-07-2017

5.No.| Name and address of Bank/Financial institution (5] Department (a) | 5B Vidhan Sabha
Patna.
ial (i) Lnansimm Banks: 100000/~
Vehicles. (SBI, Bihar Vidhan
.. el Sabha) ~
(i) Loans from financial institution MILL
fiii} | Govermment dues:- MILL
| |a) Bihar Vidhan sabha MILL
{b) Telephone office, Patna NILL
Others NILL
| (B} (i}| Income Tﬁ: Including surcharge (Also) /T Repend (2017-18)
indicate the assessmetn Year upto which PAN NO.-AFHPEOS53N
incom Tax Retun filed. Give also AADHAR NO.-
Permanent Account Number [PAN)
{II] Wealth Tax (Also indicate the assessment =
Year upto which wealth Tax return files.)
MILL
(Hi) | Sales Tax (Only in case of proprietary =
business)
MILL
kS
(v} | property Tax As Per Land Tax
PATNA

N




INDIAN INCOME TAX RETURN VERIFICATION FORM Assessment Year
[Where the data of the Return of Income in Form ITR-1 (SAHAJL TTR-2, TTR-3, z‘]l T_ls
ITR-(SUGAM ) UTH-5, ITR-T transmiited electronicully without digital sigmuture] .
| Please see Bude 12 of ibe Income-tax B 1962

 ITR-V

-

Mame PAN
TRAVL Y CUMAR
2 e [AFHPKD9S3N |
22 | FusDoorBlock No Name OF Premises/Building/V illage ¥ nn;::- which
g f_‘% MY BIIM SINGH hciranléally
[} = 1 mitted
225 | RuadStreetPast Office ArealLocality et
E E E HETANK NAVTOLIA LANERIASARAL Sialns [ndividisal
ruf
=% | Town/City/Mistrict State Pin/ZipCoe] Aadhaar Number! Enrollsent 11
= DARBHANGA
E BITAR RG]
- Tresigmation of A (Ward / l‘.‘lud:}||j'u WARD 320, DARBE. Original or Revised | opicinal
E<filing Acknowledgement Number 9541 19350280717 l Drate{ DE-MM-Y VYY) 28-07-2017 |
1| Gross Total Income 1 ATall0
2| Deductions mader Chapier-V1-A 2 42424
3 | Total Income 3 333090
g u [Carrent Year Foss, i uny Ia [
] £ |31 NetTux Puyable 4 3470
E o 5| Imierest Payable 5 i
g ; 6 | Total Tax wml Inierest Payalile & 1470
2 | 7] Tares Faid I AR
TE a | Advance Tax Ta ] ; i | |
E Z b | TS 7h 1065 e
5 e | TCS Te o =
- d | Self Assessment Tax Td 2400 5
e | Total Taxes Paid (TatTh+Te +7d) Te k21
B | Tux Pavable (6-Te) 8 ]
9| Refund | Te-6) i i
18| Exempt Income | Agricalture 10
(thers [} il
VERIFICATION
I RAVIIYOTI KUMAR sond daughter of BHIM SI1NGH . lsolding Permanent Account Number  APHPRISS3N

sulemnly declare to the best of my knawledge and belicl, the information given in the reurs and the schedules therew which have been transmiited
eleetronically by me vide acknowledgement number mentioned above is comect and complete and that the amount of total lnceenss and other particislars
shown therein are truly stabed and are in socondance with the provisions of the lncome-tax Act, 1961, in respect of income chargeable to income-tax for
the previous year rebevant o the assessmeent year 2017-18, | further declane that | am muking this retum i my capacity as

) +aad | &b also competent to make this retum ond verify il

= 2
g lare W Date  2807-2017 Place PATNA

If the refurn has been prepared by o Tux Return Preparer (TIRF) give further details as below:
Identificatbon Mo of THP Name of TRP

Counter Signature of TR

For (HTice Lse Ualy

- - L]
Sl [ T
e it e o

Sl gl SRR I:-!.I"

AFHFHDGSINCEEA 1 | B0 § 70056 1 A DT 5F (: R0 MSSE F EF CETFI 1558BEF A3
receiving afficial

lease send the duly signed Form ITR-Y 1 *Centrulized Processing Centre, Income Tax Depariment, Bengalury S605007, by ORDINARY
POST OR SPEED POST ONLY, within 120 days from date of iransmitting the daia electronically. Form ITR-V shall not be received in any other

Mice of the Income-tax Departmcit or in any other manner. The confimation of recsipt of this Fann [TR-Y at ITO-CPC will be sent 1o the e-mail |
Fddrm - liessal utionsitgmail com |

NIz
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Tax Payer Counterfoil o SBl

Recelved from : RAVIIVOTI KUMAR Payment Status : |Eu:nnl

Rs ¢ IEI SBI1 Rel Mo, : IKMGKCKL]

{in words) : Twe Thousand And Four Hundred Tender Challan

Hupees Only BSRCode  .te  No
Dirawn O ; [lnbermet Banking throagh SHY CIN 11352 80717 12711
PAN ON ACCOUNT OF INCOME TAX Datsol  meram

ON: Major Head :0THER THAN EuEan .

COMPANIES TAX[0021]

Minor Head : SELF ASSESSMENT TAX State Bank of India

30a) Gandhinagsr

Banpalore

Far the assessment 017-18 {Interwet Colleetion Center)

year:



INDIAN INCOME TAX RETURN VERIFICATION FORM Assessment Year
. ITR-V [Where the dats of the Return of Inceme in Form ITR=1 (SAHAJ), ITR-2, ITR-3, 201 l:_r_ 18
2 ITH-4(SUGAM) ITR-5 ITR-T transmitted clectronically without digital signature| .

Flease sec Kale 12 of ibe Income-tas Rules, 1962

Name FAN
!

. SUNITA BHARTI |'CELP‘B:1!|5»1]D !
=
Bu Flut/Door Bleck Mo Nume OF Premises/BuildingV illage Form No. which
AL B e
E8E lelectranically
=4 itransmified
; == | RowdfStrectPost Office AreafLacality
e LTI ; o > P
E E E RE TANK NAVTOLIA LANERIASARAI Status Individual
™|
___.E Town/City/District Stute FinFipCode! Asdbaar Number/ Enroliment 1D
= DARBANGA
3 BIHAR B46I1
e
= Designation of AQ (Ward | Circle) [ITO WARD 6111, FATNA Original or Revised | QRIGINAL

E-filing Acknowledgement Nimber |'“lfll‘="-"51“27m'” | Dratei30-% !\-1-5‘\"\"#‘]' 27072017 I

1| Gross Total Income
2 | Beductions wnder Chapier-Yi-A ——e
3 | Total Income
; u ]Cll‘rﬂ:l Yoar Toss, il any
2 % 4 | Met Tux Payable
£ 5 | 5] Interest Payable
2 E & | Todal Tax and Interest Payahle
2w |_7] Taxes Puid
= : a | Advasce Tax Ta 1]
: 7 b | TDS 7 o
- T
E ¢ |TCS Te o
= d | Self Asscesment Tux T i) e
¢ | Total Taxes Pald {TatTh+Te +7d) Te ]
B| Tax Payable (6-Te) B o
1 U Helund (Te-6) 3 ]
1| Exenspi | pesine Agricalture i
I { dhers
VERIFICATLON
I SUNITA BUHARTI sond danghiter of RAJENDRA PASWAN . holding Permanend Account Number _ CELPB3ISO0

solemnly declare io the hest of my knowledge and belief, the information given in the return and the schedules thereto which have been transminted
electrunically by me vide acknowledgensemt number mentioned above is comreet and complete nd that the amount of lotal income and other particilors
sborwn therein are truly salexd and are in accordamce with the provigions of the Income-iax Act, 1961, in respect of income chargeshle io inconse-ax for
the previous year relevant o the asessment year 200718, 1 further declure that | am making this retum in my eapacity as

and | am also competent o moke this retum and verily B

Sinbere| o] [ T 0 (_;I Date  27-07-2017 Place DARBHANGA
I the return has been prepared by o Tax Retarn Preparer 1:1'“ Py give further defails as heloa
ldentification No. ol TRP Name of THP Counter Signature of TREP

For (MTice U'se Only

i -

Dhare
Seal and sigaminre af

CELPE 180004 R4a 157 51037071 TaF 4 LR OS8O F RIEHRACCET R CERCToREID
receiving afficial

Micase semd the duly signed Form ITR=V o *Centrulized Processing Centre, Income Tux Department, Bengaluru 560500", by ORDINARY
[FOST OR SPEED POST ONLY, within 120 days from dale of mnsmitting the data electronically. Form [TR=Y shall not be received m any other
ol of the Ineuvme-tax Depariment or m any other manner. The confiomation of receipt of this Form FTR-Y ot ITDCPC will be sent 1 the e-mail

kklpess ﬂ!adl,?.lmi gl goim
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